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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF
PART HEARD MATTERS
FOR 28-SEPTEMBER-2026 (MONDAY)
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BEFORE SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER &
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
CLARIFICATION MATTERS

srl Appeal Number ¢:§Tt' Assessee Bench |Remarks
1 | 1A | 3 |Gy |2026| 2957 |[D] SARQ) SUNRISE PRIVATE LIMITED DB
2 | A | 128 | 6TY | 2025 201132' [A] SAROJ SUNRISE PRIVATE LIMITED DB
3 | 1A | 143 | GTv |2025| 2037 |[A] SAROJ SUNRISE PRIVATE LIMITED DB
4 | 1ma | 378 | GTY | 2025 201143' [A] SAROJ SUNRISE PRIVATE LIMITED DB
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